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[Shri Vithalrao, Madhavrao Jadhav]

be totally stopped and some way should be
found. In this connection, I endorse the
suggestion made by Shri Pugalia that an
enquiry should be conducted by a retired
judge.

SHRI VISHVIJIT PRITHVUIT SINGH
(Maharashtra): Madam, 1 also associate
myself with this.
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Need to Check Deforestation

SHRI DHARAM CHANDER PRA-
SHANT (Jammu and Kashmir); Madam,

[RAJYA SABHA]
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Deputy Chairman, I rise to speak on a subject
which is connected with forestry which is the
wealth of the country. Forests are being cut
indiscriminately decreasing the wealth of the
country. It pays revenue to the States but this
cutting of trees affects many aspects. Forests
protect wild life, they give rains, there is cool
climate and many other aspects are there.
There is a proverb, world forestry goes on
improving but the forests in India go on
decreasing, thinning.

Madam, I have met Mr. Sunderlal Ba-
huguna two-three times who has organised
'chipko' movement in India. He travels from
one place to another on foot and covers
thousands and thousands of miles creating
awareness among the people not to cut trees.
Trees are felled with speed and who is
responsible for this? The major responsibility
falls on variou-, lessees and contractors and
also the State Governments and their officers
because this pays revenue to the State. In my
own State, in 1947, annual revenue from for-
ests was Rs. 40 lakhs and now it has gone up
to Rs. 60 crores. This is the Teason why
forests are thinning in various States of the
country. If we do not check this rapid felling
of trees. India will one day be converted into
a desert and the climate will al&o be very hot.
So. I request that .concrete, effective and
harsh steps should be taken to stop
indiscriminate felling or cutting of trees,
especially to protect wild life. We see
thousands and thousands of birds coming
from foreign countries staying in the forests
of India. We will be deprived of them if
forests became thinner and thinner.

Need to Ameliorate th(e Condition of Arti-
sans and Craftsmen

SHRIMATI ELA RAMESH BHATT
(Nominated); Madam. I would like to draw
the attention of the Government to a matter of
public importance. Shrimati Anes Jung's
article Of 7th November, 1987. on the plight
of a national awarde: Padmashri, painter
Gangadevi of Mithila, makes tearful reading,
she is ailing with" cancer today. No wonder,
mere awards
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like a letter of the First Lady of the coun-try
will not satisfy her when Gangadevi has not
enough to wear, enough to eat, enough to buy
medical care and enough to survive her old
age with dignity. Gangadevi may, now,
receive some support either through
Government or through a sympathetic
philanthropist.

However, the issue is, how are we going to
protect our cultural heritage without
protecting our craftpersons and artisans?
They receive some publicity and admiration
for a while when we give them awards, but
soon we leave them to survive against the
forces of industrialisation, market mechanism
and inhuman modernism.

Madam, if this is the fate of the national
awardee Padmashr; Gangadevi, w'hat about
the 30 lakh craftsmen and artisans who have
not been identified and recognised? We use
their products fy, building our national image
abroad and enrich our museums. Their
products are exported abroad by merchants,
who fast prosper. Designers and mediamen
do a thriving business through documentation
and publication. Export Promotion Councils
and e(mporia have yet to make an impact on
craftsmen's working and living conditions.

Madam, Gangadevi's condition is typical
of t'ne conditon of thousands of artisans and
craftsmen in India. We need to
develop such programmes and policies at
Central and State levels that directly improve
their quality of life and ensure social security
when they are ill and
'devoid of income.

The State Handicraft Boards do assist
them to a certain extent by buying their
products. But beyond that the Boards have
relationship with the lives of the artisans and
craftsmen. Madam, I urge the Government to
frame a national policy on crafts persons, for
whom we should ensure a fair return {°r their
work and self-respecting conditions of work
and living. Their welfare cannot be ignored
any longer, as it is bound to affect their
productivity, apart from their wellbeing.

Their homes are their work places; so
proper housing is the foremost measure.
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General insurance companies may be roped in
to devise suitable insurance against meternity,
incapacity, illness and old age and for award
winners, a monthly income scheme under the
Unit Trust may be introduced. A Central fund
may be created for medicare of the ailing
artisans and. craftsmen.

The country earns foreign exchange close
to Rs. 1000 crores from handicrafts,
handloom and ready-made garments. So,
Madam, there is ample scope and justifi-
cation for investment in providing social
security and welfare schemes for artisans and
craftsmen of our country. Thank you.

Withdrawal of Recognition to Chowkidars
Union of RPF
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